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" treated as forest ares, The annual forest
produce varies from year
details for 1967-68 ae howevcer as follow :

(i) Timber—1052 cubic metre.
(ii) Ballies—3¢ 7740 numbers.
(iii) Bamboos— 954949 numbers.
(iv) Firewood--13657 cords.

(v) Canes—4026400 numbers,
(vi) Dhup resin—3187 kilograms.

(b) The forest produce is disposed of
mainly in the following ways :—

(1) Timber lo s by—

(a) sale t. local Plywood Fac™
tories and to the Match
factor es on the Island and
the m iinland;

(b) on tht mainland by sale to
the Riilways through Direc-
torate General of Supplies
and Disposals and other
Government and Semi-Gov-
ernment Institutions through
the Drpartmental Depots at
Qalculta and Madras ;

(c) converion in departmental
Saw Mills at Chatham and
Betapnr for local sale to
the local public and
Government Deptts. as well
as for \lisposal in the Depart-
menta' Depots in the main-
land a! Calcutta and Madras ;

(d) sale to private Saw Millers
for conversion in their Saw

Mills,
(i) Ballies a1d Bamboos are used
both by 3overnment Depart-

ments as well as Public in
making  emporary hutments
fencing et

(ili) Firewood is used mainly for
running of Steam-Vessels and
Power House ;

(iv) Ganes aie used by Forest
Departme ts for rafting of logs
and part of it is utilised by
Jail and Cottage  Industries
Department for furniture mak-
ing.

(vi) Dhoop Reiin extracted by lesses
is disposed of by them directly.

(c) Yes, Madam. The saw-mill installed
at Chatham by C'overnment is running
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at a loss. Based on the figures given

to year. The 1 in the proforma accounts of the forest

Department for the last three years
the average annual loss works out to
Rs. 35,96,228. Reasons for losses mainly
are—(i) High Cost of logs as fixed by the
commercial system of accounting adopted
by the Department ; (ii) sawing of inferior
quality logs yields poor out-turn of sawn-
timber ; (iii) Use of old and out-moded
machinery and equipment ; (iv) increase
in the cost of stores used in the saw mill ;
(v) increase in pay and allowances given
to the industrial employees due to libera-
lised service conditions ; and (vi) sale
of sawn timber in the Islands and on the
mainland markets at rates lower than the
cost of production.

Steps taken to obviate the losses are
(1) re-examination of costing of raw-
materials in proforma accounts (2) replace-
ment of old and out-moded machinery
and equipment on phased basis ; and
(3) consideration for increasc in the rates
for local sale of sawn timber.

(d) No, Madam.

(e) Does not arise. |
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$[AsmeNrTirs FOR THE STAFF of P, & T.
DEPARTMENT AT SUB-POST AND TELE-
GRAPH  OFFICE, BARIYARPUR

466. SHRI J. P. YADAV : Will the
Minister of INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS be pleased to state :

(a) whether it is a fact that there
is only onc mail peon in the Bariyar-
pur Sub-Post and Telegraph Office against
the two posts rccommended for that place ;

(b) whether it is a fact that neces-
sary basic amenities like residential ac-
commodation for the staff, tclephone
service etc. are not available there ;
and

(c) if so, by when Government propose
to remove these shortcomings and if not,
what are the reasons therefor?]
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+[THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICATI
ONS (PROF. SHER SINGH (a)
No. According to departmental standard
only onc post of Extra departmental
Mail peon is justified for Bariarpur sub-
Post Office. Recently one extra Depart-
mental messanger has also been sanctioned,

+[ 1 English translation.

[RAJYA SABHA]

to Questions 986
(b) and (c) There is some shortage of
ccommodation for staff in the Bariarpur
Sub Post Office. However, a proposal
for the construction of P. O. building
and stafl quarters is under examination
of the department. Telephone Service is
available at Bariarpur.]

FAMINE AFFECTED AREAS

367. SARDAR HARCHARAN SINGH
DUGAL : Will the Minister of FOOD
AND AGRICULTURE be pleased to
state :

(a) the names of regions in the country
which are at present declared as famine
affected arcas in different States and
how long famine conditions have conti-
nued to exist there so far ;

(b) whether any Study Team of the
Planning Commission has recently visited
those areas and if so, what is their assess-
ment of the prevailing conditions
there ;

(c) whether the Study Team has made
any recommendations to remove famine
conditions from those areas and to provide
help to the famine striken people and if
so, the details thereof ; and

(d) the dccision taken by Government
on the recommrudations ?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND CO-OPERATION
(SHRI ANNASAHEB SHINDE) : (a)
No State Government have reported
declaration of any area as famine affected
area. Howcver, owing to the failure of
rains in 1968-6g9, drought conditions
have appeared in parts of some States.
A list of the States affected is attached.
(Statement I). (Ses below).

(b) to (d) Gentral Teams are sent to
States affected by drought to assess the
requirements of funds fot immediate relief
operations, A Statement indicating the
ceilings of expenditure, recommended
by the Teams, during 1968-69 and 196g-70
and the assistance released so for is att-
ached (Statement II), No request for
sending a Central team to Bihar had been
received from the State Govern-
ment. -



